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SHRI V. PRASAD RAO: My question was
whether any steps are being taken to avoid
those huge box-like hideous structures which
are absolutely un-Indian in architectural pat-
tern?

SHr1 D. P. KARMARKAR: "Hideous and
box-like" I understand and therefore I did not
refer to them. What is hideous and what is
box-like may be a question of opinion. Now
the master planners have not been asked to
give an opinion on aesthetics though
generally it is open to them to suggest what
types of buildings should be there.

SHRI AMOLAKH CHAND: May I know,
Sir, whether some area for industry has been
carved out in the Master Plan and, if so, how
many industries are going to be installed
there, what is the area and where will these
be?

SHRI D. P. KARMARKAR: Sir, these are
yet under study, and in connection with that I
should like to say that they are studying also
the surrounding region, for instance, which
are the towns in which the industries could be
distributed or how the location could be
distributed, say, within a radius of twenty
miles or forty miles. The whole subject , is
under consideration.

CO-OPERATIVE INSURANCE SCHEME

*230. SHRIMATI SAVITRY DEVI NIGAM:
Will the Minister of FOOD AND AGRICULTURE
be pleased to state whether there is any
proposal under Government's consideration to
start Co-operative Insurance Scheme to
provide safeguard to the co-operative
societies?

THE MINISTER oF CO-OPERATION (Dr.
P. S. DESHMUKH): No, Sir.

SHRIMATI SAVITRY DEVI NIGAM: May
1 know, Sir, if Government does
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not think it necessary to start the cooperative
insurance scheme in order to give some
safeguard to the co-1 operative societies and to
give an impetus to the co-operative movement?

Dr.P. S. DESHMUKH: Sir, if I understand
the question aright, there is no proposal like
this before us at all, and if the suggestion is
that we should insure the co-operative socie-
ties as such, I think it would be a dangerous
thing to do, because that might increase the
possibilities of misappropriation of funds.

SHRIMATI SAVITRY DEVI NIGAM: i
May I know, Sir, if the Government ! is aware
that in the other newly born i democracies, like
the Philippines and I Thailand, the co-operative
movement j has succeeded to a great extent
only

because of this co-operative insurance
scheme?

Dr. P. S. DESHMUKH: Insurance of co-
operative societies? We have not known of it
so far?

SHRI P. S. RAJAGOPAL NAIDU: Is there
any proposal to nationalise even the existing
co-operative insurance societies?

Dr. P. S. DESHMUKH: I do not think
there is any need to nationalise co-operative
insurance societies.
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RAILWAY ACCIDENT BETWEEN VIDISHA 4ND
BINA STATIONS ON THE CENTRAL RAILWAY

*231. SHRIRAM SAHALI: Will the Minister
of RAILWAYS be pleased to state:

(a) whether any railway accident took
place in the third week of June, 1958 between
Vidisha and Bina stations on the Central
Railway; and

(b) if so, for how long the traffic was
suspended and what is the amount of loss
suffered by the Railways?]

THE DEPUTY MINISTER oF RAILWAYS
(SHRIS. V. RAMASWAMY) : (a) At about 00:40
hours on 20th June, 1958 while train engine
of 701 Down Goods was performing shunting
at Pabai station on the Bina-Bhopal section of
Central Railway, two wagons got derailed.

(b) Through communication was suspended
for about 5 hours (from 00:40 hours to 05:45
hours on 20th June. 1958. There was no
damage to the Railway property. I may add,
Sir, there was no casualty either.
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SHRI S. V. RAMASWAMY: It was due to
the interlocking points not being set properly,
and earlier there was a goods train which
trailed through and the points were damaged.
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SHRI S. V. RAMASWAMY: The leverman,
and the guard of 701 Down Goods.
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SHRI S. V. RAMASWAMY:: The leverman
has been reduced to gate-man for six months
and departmental action is being taken against
the guard.

PANDIT S. S. N. TANKHA: How was the
guard responsible”

SHRI S. V. RAMASWAMY: The guard is
responsible because he was in-charge of the
earlier goods train which damaged the points.

PanpiT S. S. N. TANKHA: What has
damage to the points got to do with the guard?

SHrr S. V. RAMASWAMY: 1 require
notice for the details.

SHrRi SHAH NAWAZ KHAN: [ shall
explain it, Sir. During shunting operations it is
the responsibility of the guard also to be on
the lookout and see that the points are
properly set. It is his main responsibility
during shunting operations.
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